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Electrification of BPL households

[RAJYA SABHA]

Unstarred Questions

885. SHRI K.K. RAGESH: Will the Minister of POWER be pleased to state:

(a) the number of un-electrified BPL households in the country, State-wise; and

(b) the details of targets achieved under various centrally sponsored schemes for

electrification of BPL households, State-wise?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) and (b) State-wise target and achievement of un-electrified Below

Poverty Line (BPL) households under Deen Dayal Upadhyaya Gram Jyoti Yojana
(DDUGJY) including subsumed Rajiv Gandhi Grameen Vidyutikaran Yojana (RGGVY)

are given in Statement.

Statement

Target and Achievement of BPL households under DDUGJY and subsumed RGGVY

(in No.s)
SI. No. States Target as on Achievement as on

30.11.2015 30.11.2015
1 2 3 4
1. Andhra Pradesh 1997962 1997962
2. Arunachal Pradesh 51662 51662
3. Assam 1753487 1211534
4. Bihar 10651163 2888767
5. Chhattisgarh 1313629 1116304
6. Gujarat 842945 842945
7. Haryana 220012 198580
8. Himachal Pradesh 16290 16290
9. Jammu and Kashmir 95586 68435
10.  Jharkhand 2000870 1273717
11.  Karnataka 1031177 892690
12. Kerala 141536 139842
13. Madhya Pradesh 2679709 1403361
14. Mabharashtra 1226185 1221350
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1 2 3 4

15. Manipur 131731 70307
16. Meghalaya 109886 104383
17. Mizoram 29263 29263
18.  Nagaland 93873 54559
19. Odisha 4413872 2755725
20. Punjab 92988 92988
21. Rajasthan 1558969 1114815
22, Sikkim 13601 13601
23. Tamil Nadu 525571 501202
24. Telangana 708865 708865
25. Tripura 205916 116312
26. Uttar Pradesh 5149439 1348458
27. Uttarakhand 237921 237921
28. West Bengal 2449110 2180248

TotaL (STATES) 39743218 22652086

Coal linkages through new fuel supply agreements

886. SHRI A. W. RABI BERNARD: Will the Minister of POWER be pleased

to state:

(a) whether Government has decided to bail out close to 21,400 mega watt

capacity power plants by assuring coal linkages through new fuel supply agreements;
(b) if so, the details thereof;

(c) whether the move comes after the Ministry revised the commercial operation
date of these plants which were originally supposed to be commissioned by March,
2015;

(d) if so, the details thereof: and

(e) whether with the new assured fuel supply the above power plants would

kick start and if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF POWER (SHRI PIYUSH
GOYAL): (a) No, Sir.

(b) to (e) Do not arise.



